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SHRI NARAYAN CHOUBEY
(Midnapore): What about my ad-
journment motion?

MR. SPEAKER. Net allowed.
Now, papers to be laid.

12.16 hre.
PAPERS LAID ON THE TABLE

NOTIFICATION UNDER ESSENTIAL
MMODTIIES ACT

THE MINISTER OF STATE IN
THE MINISTRY OF COMMERCE
(SHRI KHURSHEED AL.AM KHAN):
On behalf of Shri Parnab Kumar
Mukherjee, 1 beg to lay on the Table
a copy of the Aluminium (Control)
Amendment Order, 1981 (Hinid and
English versions) published in Noti-
fication No. S.0. 229(E) in Gazette
of India dateg the 27th March, 1981,
under sub-section (6) of section 3 of
the Essential Commodities Act 1955.
[Placed in Library. See No. LT-
2460/81.]

Norrricarion UNDER MERCHANT
SHIPPFING
THE MINISTER OF SHIPPING
AND TRANSPORT (SHRI VEEREN-
DRA PATIL): I beg to lay on the
Table a copy of the Merchant Ship-
ping (Examination of Engineers In
the Merchant Navy) Amendment
Rules, 1981 (Hindi and English ver-
sions) published in Notification No.
G.S.R. 311 in Gazette of India dated
the 2ist March, 1981, under sub-
section (3) of section 4568 of the Mer-
chant Shipping Act, 1958. [Placed
in Library. See No. LT-2462/81)
(=wwar=)
WAR REE : WY 5 T /T FT
® &7

M A AR (AT
o7 AR TeE fod QveT 0 e ?
WERH WENQ : WIFT I/ gF M)
NOTIFICATION UNDER PRESS
CounciL AcT

THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI
VASANT SATHE); I beg to lay on
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the Table 3 copy of the Press Coun-
cil (Budget and Accounts) Rules,.
1981 (Hindi and English versions)
published in Notification No. G.8.R..
296(E) In, Gapette of India dated the
16¢th Aprlh 1881, under sub-section
(3) of section 25 of the Press Coun-
ci] Act, 1978, [Placed in Library.
See No. LT-2462/81]. (.;‘-qmq}
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NOTIFICATION UNDER PREVENTION OF -
Foop AbpuLTERATION AcCT

THE MINISTER OF STATE IN
THE MINISTRY OF HEALTH AND
FAMILY WELFARE (SHR] NIHAR
RAJAN LASKAR): I beg to lay on
the Table a copy of the Prevention
of Food Adulteration (First Amend-
ment) Rules, 1981 (Hindi and Eng-
lish versions) published in Notifica-
tion No. G.S.R. 23(E) in Gazette of
India dated the 16th January, 1981
together with a corrigendum thereto
published in Notification No. G.S.R.
205(E) in Gazette of India dated the
25th March, 1981, under sub-section
(2) of section 23 of the Prevention
of Food Adulteration Act, 1954.
[Placed in Library. See No. LT-
2463/81]. :
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NOTIFICATION UNDER NATIONAL
Hieawavg Acr

SHRI VEERENDRA PATIL: On.
behalf of Shri Buta Singh, 1 beg to
lay on the Table a copy of Notifica-
tion No. S.0. 114(E) (Hindi and
English versions) published in
Gazette of India dated the 19th Feb-
ruary, 1981 declaring Biaora-Jaipur
road as a National Highway as ex-
tension of National Highway No. 12,
under section 10 of the National
Highways Act, 1956, [Placed in
Library. See No. LT-2464/81].



